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Crl.A No. 993 CF 2001
| TEM NO 101 ( PART HEARD) COURT NO. 8 SEC -11
DEATH- CASE

SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS

CRI M NAL APPEAL NO(S).993 OF 2001@@
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Devender Pal Singh Appel I ant (s)
VERSUS

State NNC. T. OF DELH & ANR Respondent ( s)
(with appln. for bail)

W TH

Deat Ref. Case (Crl) No.2/2001

DATE: 12-12-2001 These natters were called on for hearing today. @@
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CORAM :
HON BLE MR, JUSTICE M B. SHAH
HON BLE MR JUSTI CE B. N. AGRAVWAL
HON BLE MR JUSTI CE ARI JI T PASAYAT

Ni t ya Ranmakri shnan, Adv.
Neeru Vai d, Adv.

For Appellant (s)

55

M. Anoop G Chaudhary, Sr. Adv.
Ms. Sunita Sharma, Adv.

M. Avtar Singh Rawat, Adv.

M. DS Mehra, Adv.

For Respondent (s)

UPON hearing counsel the Court made the follow ng
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Ms. Ni tya Ramekrishnan, |earned counsel for t he

appel lant started his argunents at 11.15 a.m and concl uded at
12.45 p.m Thereafter M. Anocop G Chaudhary, |earned senior
counsel started his argunents.

Argunment s concl uded.

Judgment reserved.
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(D. L. Chugh) (K. K. Chadha)
Court Master Court Master



